
















LOK SABHA 

------  

 

CORRIGENDUM 

 

to  

 
THE REGIONAL RURAL BANKS (AMENDMENT) BILL, 2014 

 

 

[To be/As introduced in Lok Sabha]  
 

 

1.  Page 3, line 21,- 

 

 for     “In section 19 of the principal Act,” 

 

read   “In the principal Act, in section 19, ”. 

 

 

         NEW DELHI; 

 

December  15, 2014 ______           

Agrahayana 24, 1936 (Saka) 
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